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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Report of the Joint Committee submitted in compliance to Hon’ble National Green
Tribunal (NGT), Principal Bench, New Delhi Order dated 04-02-2022 in OA No-
103/2022 Saleem & Anr. Versus State of Uttar Pradesh.

Respected Sir,
With reference to the above subject mentioned above the joint committee inspected

the site in compliance of Hon’ble National Green Tribunal order dated 04-02-2022 in OA No-
103/2022 Saleem & Anr. Versus State of Uttar Pradesh joint Committee’s report is hereby
'submitted for kind perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely
J/W -

(Utsav Sharma)

igipnal Officer
opy to:

1- Member Secretary, Central Poliution Control Board, New Delhi for information.

2- Member Secretary, U.P. Pollution Control Board, Lucknow for information. »
3- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.

4- Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

5- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information. ’

-
Regional Officer
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Compliance Report
In
Original Application No. 103/2022
Saleem & Anr.
Versus

State of Uttar Pradesh

Order Date — 04.02.2022

Filed on Behalf of:
Uttar Pradesh Pollution Control Board



1. Background

The matter pertains to the grievance raised by the applicant regarding
water and air pollution caused by M/s Om Heat Treatment Centre, Gali No.3,
Opp. Shyam Dharam Kanta, Hindon Vihar, Meerut Road, Ghaziabad, UP which
is running in a residential area. It has also been submitted that the fumes being
released are a cause of concern for the residents of nearby area.

The said complaint has been received by the Hon’ble Tribunal via
email. Accordingly, following orders have been passed by Hon’ble Tribunal on
04.02.2022:

“...2. Having regard to the seriousness of the allegations, we form a Joint
Committee of State PCB and District Magistrate, Ghaziabad, U.P. to look into
the grievance. The State PCB will be the Nodal agency for coordination and
compliance. The Joint Committee may meet within four weeks and undertake
site visit and look into the grievance of the applicant. Factual and action taken
report may be furnished within three months before the Ld. Registrar General,
National Green Tribunal, Principal Bench at New Delhi by e-mail at Judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not
in the form of Image PDF and, if necessary, the Ld. Registrar General may put

the matter before the Bench for necessary directions.”

2. Compliance and Action Taken Report:

In compliance of Hon’ble Tribunal’s orders dated 04.02.2022, Joint
inspection of M/s Om Heat Treatment Center, Gali no. 3, Opposite shyam dharm
kanta, Hindon vihar, Ghaziabad was carried out on 02.04.2022 by the Joint
Committee comprising of following officials:

a. Mr. Chandresh Kumar Singh, Additional City Magistrate-1, Ghaziabad



b. Mr. B.K. Singh, Assistant Environmental Engineer, U.P. Pollution Control
Board, Ghaziabad

c. Mr. Navneet Pandey, Junior Engineer, U.P. Pollution Control Board,
Ghaziabad

During inspection it was found that M/s Om heat treatment Center has been
dismantled from the said site and the premises was empty. Copy of Joint report is
annexed as Annexure-1.

It is pertinent to mention that complaint regarding operations of the said
illegal unit in non-conforming area was received in Regional Office, U.P. Pollution
Control Board, Ghaziabad on 25.11.2021. Subsequently, the unit was inspected by
officials of Board on 10.01.2022. During the said inspection the unit was found
operational and engaged in heat treatment process by using iron scrap as raw
material. In view of same, action was initiated against the unit and the letter was
sent to Executive officer, PVVNL, Div-2, Patel Nagar, Ghaziabad to disconnect
electricity supply of the unit, copy of same is attached as Annexure-2.

During the joint visit of Committee on 02.04.2022, it was found that said unit
has been dismantled and electricity connection is disconnected by electricity
department.

Report is being submitted for kind perusal and necessary action please.

(A

(N. K. Pandey) (B. K. Singh)
Junior Engineer Assistant Environmental Engineer
U.P. Pollution Control Board U.P. Pollution Control Board
Ghaziabad Ghaziabad
—--sd---

(Chandresh Kumar Singh)
Additional City Magistrate-I
Ghaziabad
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“1. Grievance of the applicant Mr. Saleem is regarding water and air pollution caused by one

‘Om Heat Treatment Centre’, Gali No.é, Opp. Shyam Dharam Kanta, Hindon Vihar, Meerut Road,
Ghaziabad, UP which is running in a residential area. It is submitted that the plant keeps
releasing the fumes continuously ckausing health problems to the residents of nearby area. It is
further submitted that this plant has not even installed STP (Sewerage Treatment Plant) and
ETP (Effluent Treatment Plant) with the result that waste water is directly being discharged into
canals and lsithereby causing water pollution. The applicant has also annexed a copy of RTI
application filed by Mr. Subhas Chandra, Advocate before the PRO, Nagar Nigam, Ghaziabad.
2. Having regard to the seriousness of the allegations, we form a Joint Committee of State PCB
and District Magistrate, Ghaziabad, U.P. to look into the grievance. The State PCB will be the
Nodal agency for coordination and compliance. The Joint Committee may meet within four
weeks and undertake site visit and look into the grievance of the applicant. Factual and action
taken report may be furnished within three months before the Ld. Registrar General, National
Green Tribunal, Principal Bench at New Delhl by e-mail at judicial-ngt@gov.in preferably in the
form of searchable PDF/ OCR Support PDF and not in the form of Image PDF and, if necessary,
the Ld. Registrar General may put the matter before the Bench for necessary directions.

The abpli(:ation stands disposed of.”
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" ... The recommendation is that the state electricity board should also

be asked to ensure that permission for electricity / augmentation is not given

tok the industry without NOC fromn the state pollution control board
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.. The recommendation is that the state electricity board should also be
asked to ensure that permission for e|ectncnty / augmentatlon is not glven tok the
industry without NOC fromn the state pollutlon control board.............. "
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